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MR. SPEAKER: Please listen. I 
am making an announcement regard-
ing the same. I am also referring the 
notice of Prof. Madbu Dandavate to 
the Home Minister for a factual state-
ment. I may mention that Shri 
Bhaj an Lal, Chief Minister of Har-
yana, is a member of the Assembly 
of Haryana, not of tbis House. We 
shall consider it. 

PROF. MAD)HU DANDIAVATE': Be-
cause of your remark whether one 
is a member of the State legislature 
or not, that is not a matter ... . (In-
t errupti ons) I have not referred to 
what he has said in the Assembly. 
What I have referred to is what Mr. 
Bhajari Lal has said about Parlia-
ment in the press conference ... (In-
t erruptions). Therefore, state legisla-
ture s110uld not be brought into the 
picture. 

MR. SPEAKER: I am taking note 
of the privi:ege motion. It i.s under 
consideration, 

SHRI ATAL BIHARI VAJPAYEE 
(New Delhi): You have said that you 
have written to the Home Minister, , , 

MR. SPEAKER: I have only said 
hat I am getting more information. 

I am trying to get whatever I want 
to go into it. 

SHRI ATAL BIHARI VAJPAYEE: 
In that case. Mr. N. K. Singh should 
also be contacted. Mr. Singh is 
directly involved. Whether he was / 
arrested or not, it should be ascer-
tained from him. (Interruptions) 

SHRI MOHAMMED ISMAIL: •• 

MR. SPEAKER: He has got no per-
mission to speak. Nothing should go 
on record. Shri Mani Ram Bagri. 

? 

•• Not recorded. 
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Papers to be laid. 

12.05 h . 

PAPERS LAID ON THE TABLE 

REVICW 0 AND ANNUAL ltEPORT 0 
NATIONAL THERMAL POWER CORPORA-
TION LTD., NEW DELH FOR 1978-79 
STAT MENT CORRECTING REPLY TO 

U.S.Q. No. 8172 DT. 23-4-79 

THE MINISTER OF ENERGY AND 
IRRIGATION ANn DEPART]\1ENT 
OF COAL ( HRI A. B. A. GHA I 
KHAN CHA _ URI): I be to lay 
on the Table: 

(1) A copy each of the ollov/'ng 
papers (Hindi and EngU h ver~ion ) 
under sub-section (1) of ection 
619A of the Companies Act, 1956:-

(i) 'Review by the Government 
()n the workin of th J. ationaI 
Therma'" Power Corpor tion 
Limited, ew Delhi for the yea 
1978-79. 

(li) Annual Repo 0 th 
. onal Th 1 Power Corpo 
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tion Limited, New Delhi, fo 
the year 1978-79 along with the 
Audited Accounts and the com .... 
ments of the Comptroa r nd 
Audited General thereon. [Placed 
in Library. See No. LT-165/80]. 

(2) A st'at ment (Hindi and 
English versions) (i) correcting the 

. reply in Hindi given On the 23rd 
April, 19,79 to unstarred Question 
No. 8172 by Shri Bharat Singh 
Chauhan regarding Agr ement bet-
ween Madhya Pradesh and Uttar 
Pradesh for irrigation facilities t·o 
Madhya Pradesh through I.a~itpur 

canal and (ii) giv.ing reasons for 
delay in correcting the' reply. [PLa-
ced in Library. See No. 166/80']. 

REVIEWS ON AND ANNUAL. REPOR'r5 OF 
BHARAT GOLD MINES LTD. FOR 1978-79, 
HmDUSTAN COPPER LTD. CALCUTl'A FOR 
1978-79, KUDREMUKH IRON ORE COM-
PAN LTD. FOR 1978-79 BHARAT ALU-
MINIUM COMPANY LTD •. , NEW DELHl FOR 

1978-'79 ETC. ETC. 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES AND CIVIL 
SUPPLI S (S,HRI PRANAB MU-
KHE JEE): I beg to lay on the 

able: 

( 1) A copy each of the following 
papers (Hindi and English versio'ns) 
und r suh-section (1) of section 
6l9A of th Companies Act, 1956:-

(a) ( i ) Review by the Govern-
m ent On th working of Bharat 
Gold Min s Limit d, for the year 
197 -79. 

ii Annual R port of harat. 
Gold Min s Limited~ for the y 8r 
197 -7 a ont'l' ith the Audit ed 

ccounts and the com nts of the 
Com troll ~ and A ditor General 
hereon. 

[Plac d in L ibrary . See No. LT-
167/80]. 

b) (i) evie by ~he Govern-
e t on the working of the Hin-

dustan Copper Limited, Calcutta, 
for the year 1978-79. 

(li) Annual Report of Hindustan 
Copper Limited Ca' cuta, for the 
year 1978-79 along with the 
Audited Accounts and the com-
ments of the Comptroller and 
Auditor General thereon. 

[Plae d in Libru'ry. Se'e No. LT-
168/80] . 

(c) (i) R vi w by the Govern-
ment On the working of the 
Kudremukh Iron 'Ore Company 
Limited, for the year 1978-79. 

(ii) Annual Report of Kudre-
mukh Iron Or Company Limited, 
for the y ar 1978-79 along with 
the Audited Accounts and the 
cornm nts of the Comptroller and 
Auditor General thereon. 
[PLaced in Library. See No. LT-
169/80]. 

(d) (i) Review by Government 
on the working of Bharat Alu-
minium Company Limited New 
Delhi for the year 1978-79'. 

(li) Annual Report of Bharat 
Aluminium Company Limit d, 
New Delhi, for the year 1978-79 
along with the Audited Accounts 
and the comments of the Com-
ptroller and Auditor General 
thereon. 

[Placed in Libra'ry. See No. LT-
170/80]. 

(e ) (i ) Review by the Govern-
ment on the working 0 the Mine-

a1 Explorat ion Corporation 
imited, for th year 1978-'79. 

Ci) nual R po t of Mine al 
Explo 'ation Corporation Limited 
f or 1he ve' r 1978-79 along with the 
Audited ccounts and the COIr..-
m e Jts of the Comtpr oller and 
Audito General thereon. 

l.PZaced in Library. See No. LT-
171/80]. 
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(ii ) S.D. 502 (E) published in 
G zett of India dat d the 3rd 
Septemb r, 1979. 

(2) (i) A copy of the Annual 
Report (Hindi and English versio s) 
of th Indian Institute of Packaging t 

Bombay for tlhe year 1978-79 along 
with the Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) on the work-
ing of the Institute. 
Placed in Library. See No. LT-
172/80]. 

(3) A COPy of the Annual Repo t 
(Hindi and English versions) of 
Indian Standards Institution, New 
D lhi for the year 1978-79 along 
with the Audited Accounts, 
Placed in Library. See No. L"r-
173/80) . 

( 4) A copy each of the fonowing 
Notifications (Hindi and English 
version") under section 28 of the 
Mines and Minerals (Re ulation and 
Development) Act 195'7:-, 

(i) The Mineral Concession 
(Amendment) Rules, 1979, pub-
lished in Notification No. G.S.R. 
734 in Gazette of India dated the 
26th May, 1979. 

(ii) The Mineral Concession 
(Second Amendment) Rules, 1979, 
published in Notification No. 
G.S.R. 804 in Gazette of In,dig, 
dated th 9th June, 1979. 

(iii) The . Mineral Concession 
(Third Amendment) Rules, 1979, 
published in Notification No. 
G.S.R. 835 in Gazette of India 

ated th 16th June 1979 
Placed in Library. See No. LT-
174/80]. 

5 A copy each 0 the 0 lowing 
Notificatjono!) (Hindi and English 
versio sunder sub- ection (6) ot 
section 3 of the Essential Commodi-
tie A t 19 5:-

(i) The Aluminium (Control) 
( cond Amendment) Orde , 1979, 
ubfshed in Notification No S.O. 
65 (E) in Gaz tte 0 dia 'dated 

th 4 h tobe 9'19. 

(iii) S,O, 3715 published in 
Gazette of India dated th lOth 
November, 1979 containing corri-
gendum to Notification No. S.O. 
502 (E) d ted the 3rd S ptembe ', . 
1979. 

(iv) S.D. 866 (E) published in 
Gazette of India dated the 26th 

ecember 1979 declaring that 
clause 19 of the Iron and Steel 
(Oontrol) Order, 6 shall apply 

to all categories of scrap acquired 
by 'ally person on or after th da 
of publication of the notifi ation. 
Placed in LAbrary. See No. LT-
1'75/80] . 

(6) A copy ach 0 (i) Annual 
Report and (ii) Audited Account 
(Hindi and English versions) of the 
Export Inspection Council and 
Agencies for the y ar 1977-78, under 
sub-rule (3) of Rule 16 of the Ex-
port (Quality Control and Inspec-
tion) Rules, 1964. 

[PLaced in Library. See No. LT-
176/80]. 

(7) A copy of the Review CHin 
and En lish versions) on the work-
ing of the Export Inspection Co n-
cil and Agencies for the year 
1977-78. 

[Placed in Li1.n·ary. See No. LT-
176/80]. 

NOTIFICATIONS tTNDER MINE ACT, 1952 
AND PAYMENT 0 Bo US ACT, 196 
ANNUAL Acco TS OF EMPLO S' P 0-
VIDENT FUND ORGANISATION OR 1975-76 
AND A STATEM NT FOR D LAY D A 
RE ORT ON ACCIDE AT BA GOL 

COLL 0 22-1-1979 

THE MINISTE 0 TOURI M AND 
CIVIL A VI TIO ND LABO 
(SHRI J. B. PA A ): I b C1 to lay 
on the Table:-



. S5 Papers Laid FEBRUARY 1, 1980 Papers La1,d 

.lished in Notification No, G.S.R. 1061 

. in G zette of ndia dated the 11th 
August 1979, under sub-section (7) 
of section 59 of the Mines Act, 1952. 

[Placed in Library. See No. LT-
177/80]. 

(2) A copy of the Paym nt of 
Bonus (Amendment) Rules, 1979 
(Hindi and English versions) pub-
lished in Notification No. G.S.R. 
1147 in Gazette of India dated the 

. 8th September, 1979, under sub-
section (3) of section 38 of the pay-
m nt of Bonus Act 1965. 

[Pla.cerl in Library. See No. LT-
178/80]. 

(3) (i) A copy . of the Annual 
Accounts (Hindi and Englislh ver-
sions) of the Employe s' Provident 

und Organisation for the year 
1975-76 together with Audit R port 
hereon. 

(ii) A statement (Hindi and Eng-
lish versions) showing reasons for 
delay in laying the above document. 
Placed in Library. see No. LT-
179/80] . 

(4) A copy of the Heport (Hindi 
and English versions) of the Court 
of Injuiry into the accident at Bara-
golai Colliery on the 22nd January, 
1979. 
[Placed in Lib'rary. See No, LT-
180/80]. 

N OTI lCATIONS UNDER PAS PORTS ACT, 
1967 

THE MINIS'IER OF PARLIAMEN-
TARY FF AIRS AND COMMUNICA-
TIONS (SHRI BHISHMA NARAIN 
SING ): Sirl on behal of Shri P. V. 
N asimha Rao, I beg to lay on the 
Table a copy each of the following 

otific tion (Hindi and English veT-
ion ) unde sub-section ( ) of section 

. 24 of th . Passports Act. 1967:-

(i) The port (ninth Amend-
. m n ) Rul 979, published in Noti-
· C'ation No G.S.R. (E) in Gaz e ot 

dia dated the 5 h Julv. 1979. 

(ii) The P ssports (Tenth Amend-
ment) Rules, 1979. published in 
Notification No. G.S.R. 489(E) in 
Gazette of India dated the 16th 
August 1979. , 

(iii) The passports (Eleventh 
Amendment) Rules, 1079 publish d 
in Notification No. G.S.R. 528 (E) in 
Gazette of India dated the 3rd 
SeDtember. 1979. [Placed in Library. 
See No. LT-181/80]. 

REVIEWS ON AND ANNUAL RBPORTS 01' 
FERTILIZER (PLANNING AND DEVELOP-
MENT) INDIA LTD., SINDRI FOR 1978-79, 
N~TIONAL FER'l'ILJZERS LTD., NEW DELHI 
FOR 1978-79, F'ER'I'ILIZER CORPORATION OF 
INDIA LTD., NEW DELHI FOR 1978-79 

ETC. ETC. 

THE MINISTER OF WORKS AND 
HOUSING AND, PETROLEUM AND 
CHEMICALS (SHRI P. C. SETHI): I 
beg to lay on the Table:-

( 1 ) A copy each of the following 
papers (Hindi and Engli h versions) 
under sub-section (1) of section 619A 
Df the Companies Act, 1956:-

(a) (i) Review by the Govern-
ment on the 'working of the Fertilizer 
(Planning and Development) India 
Limited, Sindri, fo,r the year 1978-79. 

(ii) Annual Report of the Ferti-
lizer (P] anning and Development) 
India Limited, Sindri for the year 
1978-79 along with the Audited 
Accounts and the comment of the 
COlnptroller and Auditor G neral 
thereon. [Placed in Library. See 
No. LT-182/80J. 

(b) (i) Review by the Govern-
ment on 'the working of the National 
Fertilizer Limited, New D lhi, for 
the year 1978-79. 

(ii) Annutal Report o·r th National 
Fertilizers Limited, New Delhi, for 
tth y ar 1978-79 alon ith the 
Audited Accounts and the comments 
of the Comptroller and uditor 
General thereon. [Placed in LibrarY 
See o. LT-l83/BOJ. 



IS7 Papers Laid MAGHA 12, 1901 (SAKA) Papers La"d 

(c) (i) Review by the Govern-
ment on the' working of the Fer.ti-
lizer Corporation of India Limited, 
New Delhi, for the year 1978-79. 

(ii) Annual Report of the Ferti-
lizer Corpo!,,,,tion of India Limited, 
New Delhi or th . Y ar 1978-79 
along with the Audited Accounts and 
the cClnments of the Comptroller and 
Auditor General thereon. [Placed 
in Library. See No. LT-184/80]. 

(d) 0) Review by the Govern .. 
ment on the working of the Hindu-
stan Or, nic Ohemicals Limited, 
Ra ayani, for the year 1978-79. 

(ii) Annual Report of the Hindu-
stan Organic Chemica} Limited, 
Rasayani for the year 1978-79 along 
·with the Audited Accounts and the 
co ments of the Comptroller and 
Auditor General thereon. [Placed in 
Library. See No. LT-185/80l 

( ) (i) Review by th Govern-
-meni on the working of the IndO-
Burma Petroleum Company Limited, 
Calcutta and its 3 subsidiaries, for 
the year 1978-79. 

(U) Annual Report of the Indo-
Burma petroleum Company Limited, 
Calcutta and its 3 subsidiaries, for 
th year 1978-79 along with the 
Audited Accounts and the comments 
of the Comptroller and Auditor 
General thereon. [Placed in Library. 
'See No. LT-196/80 . 

(f) (i) Revi w by tJhe Govern-
ment on the working of the Hindu-
stan Petroleum Corporation Limited, 
'Bombay fOT the year 1978-79. 

(ii) Annual Report of the Hindu-
stan Petroleum Corporation Limited, 
Bombay, for the year 1978 ... 79 along 
with the Audited Accounts and th 
. comments of the Comptroller and 

udito eneral thereon. [Placed in 
Libr . 'See o. LT .. 187/80]. 

.. ) (i) ~eview by the v<>vemment 
on the working of the Madra Ferti-
Uz r Limited Madras :lOr the year 
19'78-'19. 

(H) Annual Report of the Madras 
Fertilizers Limited, Madras, for the 
year 1978 .. 79 along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor General 
thereon. [Ptaced in Library. See 
No. 188/80]. 

(h) (i) Review by the Govern-
ment on the working of the RashtriYa 
Chemicals and F rtilizers Limited 
Bombay, for the year 1978 ... 79. 

(ii) Annual Report of the 
Rashtriya Chemic Is and Fertilizers 
Ljmit d Bombay, or the year , 
1978-79 along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor G n ral 
thereon. [Placed in Library. S 
No. LT-189/80]. 

(0 (i) Review by the Govern-
ment on the working of the Ferti-
lizers and Chemicals, Travancore, 
Limited, for the year 1978-79. 

(ii) Annual Report of the Ferti-
liz rs and Chemicals, Travancore, 
Limited for the year 1978-79, alo 
with th~ Audited Accounts and the 
comments of the Comptroll rand 
Auditor General thereon. [Placed 
in Library. See No. LT-190/80J. 

(j) (i) Review by the Gov rn-
m en on the w'orking of the pyri . 
Phosphn es and Chemical Li ·t t 

or the year 1978-79. 

(ii ) Annual He art of the Pyrite 
Phosphates and Chemicals Limited 
for the year 1978-79 along with the 
Audi ed Account s and the comm nts 
of the Comptroll rand Audito 
G neral thereon. [Placed in Libra I. 
See o. LT-191/BO) . 

(k) (i) Review by the Govern 
m ent on the working of the Hindu-
stan F rtilizer Corpo ation Limit 
New Delhi fo the year 1978-79. , 

(ii) Annu 1 Report of the . du-
tan Fertiliz r Corporation Limi 
ew Delhi, or the r 1978 '1 

along ith he Audit 
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the comments of the Comptroller and 
AudItor Gene a1 thereon. [Placed in 
Libra'ry. See No. LT-192/80]. 

(1) (i) Review by the Govern-
ment on the working of the Bharat 
Petroleum Corporation Limited, 
Bombay, for the year 1978-79. 

(ii) Annual Report of the Bharat 
Petrol um Corporation Limited, 
Bomb y, fOr the year 1978-79 along 
with the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon. [Placed in 
Libra7·Y. See No. LT-193/80]. 

(m) (i) Review by the Govern-
ment on the working of the Indian 
Oil Corporation Limited Bombay, 
for the year 1978-79. 

(ii) Annual Report of the Indian 
'Oil Corporation Limited Bombay, 

Or the year 1978-79 along with the 
Audited Accounts 'and the comments, 
of the Conlptroller and Auditor 
Gener al thereon. [Placed in Library. 
See No. LT-194/S0]. 

(n) (i) Review by the Government 
On th working of the Hindustan 
Pref b Limited, New Delhi for the 

ear 1978-79. 

(ii) Annual 'E port of the HIndu-
s an Prefa limited, New Delhi, for 
he y ar 1978-79 along with the 

Audited Accounts and the comments 
Of the Comptroller and Auditor 
Genel" 1 thereon. [Placed in Library. 

T-195/BO]. 

(2) A statement (Hindi and English 
rs on e plainin rp.asons for not 

la in the nnual eport of Bongai .. 
a n ~finery and Petrochemicals 

Limited, for th a 19''/S-79 within 
tb stipulated period of nine months 
a t r h c ose of the Accounting year. 
P aced in Library. ee No. LT-196/ 
0]. 

1978-79 within the stipulated period of 
nine months after the close of the 
Accounting Year. [Placed in Library. 
see No. LT-197/80]. 

(4) A statement (Hindi and English 
versions) explaining reasons for not 
laying th Annual Report of the Oil 
and Natural Gas Commission for the 
year 1975-79 within the stipulated 
period of nine ·months after the close 
of the AccoUnting Year. [Placed in 
Library. see No. LT-198/80]. 

(5) A statement (Hindi and English 
Versions} explaining reasons for not 
laying the- Annual Report of the Indian 
Petrochemicals Corporation Limited, 
rfor the year 1978-79 within the 
stipulated period 0 nine months after 
the clnse of the Accounting Year. 
[Placed in Library. See No. LT-199/ 
SO]. 

(6) A statement (Hindi and English 
versions} explaining reasons for not 
laying the Annual Report of Smith 
Drugs and Pharmaceuticals Limited, 
for the year 1978-79 within the 
stipulated period of nine months after 
the close of the Accounting Year. 
[Placed in Library. See No. LT-200/ 
SO] , 

(7) A stet ment (Hindi and English 
versions) ex laining reasons for not 
laying the Annual Report of Sm'tth 
Stanistreet Pharmaceuticals Limited, 
for the period 1st October, 1977 to 
31st March, 1979 within the stipulated 
period of nin months after the clo e 
of the Accounting year. [Placed' in.. 
Library. Se No. LT-201/S0]. 

(8) A copy of the Smith Stanistreet-
and Company Limited (Acquisition and 

ransfer of Undertakingl'S Removal of 
Difficultie 0 der, 1979 (Hindi and 
En Ii h v r·o ) published in Noti-
fication o. S .O. S09 (E) jn Gazette of' 

dia dat t e 15th December, 1979, 
issued under section 32 of the Smith 

.€:t an Comp n td. (Ac m--
nd a e of Un ertaking ) 

ct 97'7. t laced in Librarv. See 0 
LT ... 202jRO]. 
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(9) A copy of the Agreement 
(Hndi and English versions) under 
Section 42 of the Income-Tax Act, 1961 
between the Gove nment of India and 
Hydrocarbonsl India Limited. [Placed 
itt Library. See No. LT-203/80]. 

(10) A copy of the Annual Accounts 
(Hindi and English versions) of the 
Centrel Board for the Prevention and 
Cont::ol of Water Pollution together 
with Audited Report thereon for the' 
year 1978-79. [Placed in Library. See 
No. LT-204/BO]. 

NOTIFICATION UNDER MERCHAN'l' SHIPPING 
ACT, 1958 AND A STATEMENT FOR DELAY' 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PARLIA-
M;ENT,ARY AFFAIRS (SHRI p. VEN-
KATASUBBAIAH): On behalf of Shri 
A. P. Sharma I beg to lay on the 
Table:-

(1) A copy of the Merchant ShiPP-
ing (Fees for Load Line, Surveys) 
Rl,les 1979 (Hindi and English ver" 

) 

siOJ.1s) published in Notification No, 
G.S.R. 1163 in Gazette of India dated 
the 15th S,eptember, 1979, under sub-
section (3) of section 458 of the 
Merchant Shipping Act, 1958. 

(2) A statement (Hindi and 
English versions) showing reasons 
for delay ill laying the notification 
mentioned at (1) 'abov. [Placed in 
Library. See No. LT-205/BO]. 

A STATEMENT FOR DELAy IN SV13MITTI~G 
THE REPORT Oli' FOOD CORPORATION OF 
INDIA FOR 1978-79, NOTIFICATION UNDER 
CENTRAL WAREHOUSING CORPORATION 
ACT, 1962, RE' CRT OF COMMITTEE ON 

LAND REFORl\.lS ETC. ETC. 

THE MINISTER OF ENERGY AND 
IRRIGATION AND DEPARTMENT OF 
COAL (SHRIA.B.A.GHANIKHAN 
CHAUDHURI) : On behalf Of Shri 
Birendra Singh Rao I beg to lay On the 
Table: -

(1) A statement (Hindi and 
English ve sions) explaining reasons 

for not laying the Annual Report of 
the Food Corporation of India, for 
the year 1978-79 within the stipu .. 
late,d period of nine months after 
the close of the Accounting Year. 
[Placed in Library. See No. L,T-
206/80]. I 

I ' 

(2) A COpy of the Central Ware-
housing Corporation ( Amendment) 
Rules 1980 (Hindi and English ver-, 
sions) published in Notification No. 
G.S.R. 58 in Gazette of India dated 
the 19th January, 1980 tageth r with 
a corrig'endum thereto, under sub-
sectiop. (3) of section 41 ' of the 
Central Warehousing Corpora,tions 
Act, 1962. [Placed in Library, See 
No. LT-207/80]. 

,(3) (i) A copy of the Report·· 
(Hind~ version) of the Committee on 
Land Reforms.-Con titut~ona Pro-
tection of Land Reforms Laws. and 

. machinery for Quick disposal of land 
reform cases. 

(ii) A statement (Hindi 'versionf 
showing reasons for delay in laying 
the Hindi version of the Report. 
[Placed in Library. See No. LT-
208/80]-

(4) (i) A copy of the Annual 
Report (Hincli and English versions) 
of Rajasthan state Dairy Develop-
ment Corporation Limited, Jaipur, 
for the year 1977-78 along with the 
A udited Accounts and the comments 
of the Comptroller and Auditor 
General thereon, und r section 619A 
of the Companies Act, 1956. 

(ii) A statement (Hindi and 
English verslons) showing reason 
,for delay in laying the report men .. 
tioned at (i) above. [Placed in 
Library. See No. LT-209/80]. 

(5) A copy each of the following 
Notifications (Hindi and English 
versions) under sub ... section (6) of 
section 3 0 the ssen tial Commo-
dities Act, 1955:-

(i) Th Wheat Roller F lour 
Mills (Licensin and Control) 

--------------------------- ~-- -------------.. • English version 0 the Report was laid on the Table on the 26th 
February, 1979. 
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Amendment Order, 1979, publish-
ed in Notification No. G.S.R. 874 
in Gazette of India dated the 23rd 
June, 1979. ' 

'(Ii) The Delhi Roller Mill 
Wheat Products (Ex-Mill and 
Retail) Price Control Order, 1979, 
published in Notifiaaton No. G.S.R. 
538 (E) in Gazette of India dated 
the 15th September, 1978. 

(iii) The Delhi Roller Mills 
Wheat Products (Ex-Mill and 
Retail) price Control (Amen-
ment) Order, 1979, published in 
Notification No. G.S.R. 614 (I:) i». 
Gazette of India dated the tb 

oYember, 1 1-•• 
(iv) The Wheat Roller Flour 

Mill (Licensing and Control) 
(S cond Amendment) Order, 197!, 
published in Notification No. 
G.S,.R. 1473 in Gazette of India 
dated the 8th December, 19'79. 
[PLaced in. Library. See No. LT-
~1 I '. ~ ' 

(6) A copy of the Copra Ces5; 
ules, 1979 (Hindi and English ver .. 

sion) published in Notiflcation No. 
G.S.R. 266 (E) in Gazette of India 
dated th 25th April, 1979, under sub-
section (3) of section 19 of the 
Copra Cess Act, 1979. [PLaced in 
Library. See No. LT .. 211/80J. 

(7) A COpy of the Annual Report 
(Hindi and English versions) of the 

velopment Council for the Suggr 
ndustry for the year 1978-79, under 
ub-se tion (4) of section 7 of the 
dustri s (Development and Re-

ulation) Act, 1951. [Placed in 
Library. See No. LT-212/80]. 

OTIFICATION U DER INDIAN EXPLOSIVES 
R VI W AND RESOLUTION ON 
WORKI G OF RESERVE BANK 
CltEME, NOTIFICATION UN 

COMMODITIES ACT~ 1955 
'I':. Te. 

THE MINIST R OF FINANCE AND 
DUSTRY (SHRI R. VENKATARA-

MA ): I be 0 lay on the Table:-

1 CODY o the Explosiv 
( m dment) Rule, 1979 (Hindi 

and English versions) published in 
Notification No. G,S,R. 603 (E) in 
Gazette of India dated the 318 
October, 1979, under Section 3 of the 
Indian xplesives Act, 1884. [Placed 
in Library. See No. LT-213/80l 

(2) A copy ef the Report (Hindi 
and English versions) of the study 
Group to !{eview the orking of the 
ReserVe Bank of Indi.a Scheme for 
Hand1oom. Finance. [P14ced in 
Library. See Nc. LT~21./80]. 

(3) es.lutien o. e (8)/78/CooP. 
dated the 20th February, 1979 (Hindi 
and English versie,fts) ct)ntaining tb~ 
'decision .n the ltel'ort [Placed in 
Library. ~ee No. LT-214/BO]. 

(4) A COpy of the Paper (Requla-
tion ot Production) Amendment 
Order, 1979 (Hindi and English ver-
sions) published in Notification No. 
S.O. 583(E) in Gazette of India dated 
the 16th October, 1979 under sub .. 
section (6) of section 3 of the Essen-
tial Commodities Act, 1955. [Placed 
in Librctrv. See No. LT-215/80]. 

(5)' A copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 
619 (A) of the Companies Act, 1956:-

(a) (i) A statement re.garding 
Revtiew on the working I of 
Tungabhadra Steel Products Limit-
ed, Tungabhadra, for the year 
1978-79. 

(ii) Annual Report of Tunga-
bhadra Steel Products Limited, 
Tungabhadra for the year 1978-'19 
along with the Audited Accounts 
and the comments of the Com-
ptroller and Auditor General 
threon. [Placed in Library. See 
No. LT-216/BO]. 

(b) (i) A statement re arding 
Review on the working of Triveni 
Structurals Limited. Naini-Allaha-
bad, for the year 1978-79. 

(H) Annual Report of Triveni 
Structurals Limited Naini .. Allaha-
bad, or the year 1978-79 along 
with the Audited Account and the 
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CQllIlments of the Comptroller and 
Auditor General thereon. IPlaeed 
in lui T(L1l1. See No. LT-211/aO]. 

'( c~ ('" :Review by t e Govern .. 
ment the working of Heavy 
Engineering Corporation Limited 
Ranchl, for the year 978-1. 

(ii) Annual Repo 1)f tbe 
F.eavy Engineering COl'poration 
Limited. ~nchi fQr the ear 
1978-79 along with 1!1.e udited 

i" Accounts and the comments of -tb,e 
Comptroller and. Auditor General 
thereon. [Placed in Libra"11.. .see 
No. LT-218/8D] .. 

REPORT OF COMMISSIONER 'FOR ScllE-
DULED CASTES AND SCHEDULED 'T!u.BES 

-FDa 1971-'7B 

THE MINISTER OF STAifE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF P ARLIA 
MENTARY AFFA:ffiS (SHRI P. VEN .. 
KATASUBBAIAH): On beba1f of 
Shri Yogendra Ma1twana I beg to lay 
pn the Table a copy of the Report 
(Hindi and English versions) of the 
Commissioner for Scheduled Castes and 
Scheduled Tribes for the year 1977-78 
Parts I and II under article 33B{2)" 'Of 
the Constitution. [Placed in Lib,ary. 
See No. LT-219/80] 

ANNUAL REPORTS OF INDUSTRIAL FINANCE 
CORPORATION OF INDIA FOR THE YEA 
ENDED, ON -aOTH JUNE, 1919, INDUSTlUAL 
DEVELOPMENT BANK OF INDIA FOR "THE 
YEAR ENDED ON aOTH JUNE, 1979, COPY OF 
'THE RESERVE BANK OF INDIA (NOTE 

ISSUE) REGULATIONS 1935 ETC. 

SHRr P. VENKATASUBBAIAH: On 
behalf of Shri Jagannath Pahadia I 
beg to lay on the Table: 

(1) A copy of the Annual Report 
(Hindi ana Eng ish versions) of the 
Indu trial Finance Corporation of 
India or the year ended the 30th 
June 1979 along with the statement 
hawing the Assets and Liabilities 

and Profit nnd Lo ccount of the 
Corporation, unde ub- ection (3) 
() s c'tion 35 0 the Industrial 

Finance Corporation Act, 1948. 
[Placed in Library. See No. LT-

220/80]. 

(2) A copy ot the Annual Report 
(Hindi and Engllish versions) of the 

lndustrial Development Bank ot 
India together with the Audited 

ccounts ot the General Fund anc! 
the Development As~istance Fund for 
the year ended the 30th June, 1979, 
under sub-section (5) of sectiOn 18 
and sub-section (5) of section 23 of 
the Industrial Development Bank 
of India Act, 1964. [Placed i~ 

Library. See No. LT-221/BO]. 

(3) A COpy of the Reserve Bank 
of India (Note Issue) Regulations, 
1935 (Hindi and English versions) 
-as amended upto the 16th Augus·t, 
1979, under sub-section (4) of sectiOn 
'53 of the Reserve Bank of. India 
Act, 1934. [Placed in Libra11l. 'See 
No. LT-222/80]. 

(4) A copy each of the following 
Reports (Hindi and English ver 
sians) under article 151 (1) of the 

-Constitution: -

(i) Report of the Comptroller and 
Auditor General of IndIa or the 
year 1978 Union Governmen 
(Commercial) Part-V Resume of 
the Company Auditors Report 
and comments on Account. 0 
Government Companies. rpZa~d 

in Library. See No. LT .. 223/80]. 

(ll) Report of the Comptroller 
and Auditor G neral of India for 
he year 1978-Union Governmen 
(Commercial) Poart VI-Misce-
laneous topics of interest. [Placed 
in Ubrary. See No. LT-22 /80]. 

(iii) Report of the Comptroller 
and Auditor Gene a1 of India for 
the year 1979-Union Go ern-
m nt (Com e cia!) Par I-Intro-
duction. [Placed in LibrarY. See 
No. LT-225/BO]. 

(iv) Report 0 the Comptrol1er 
and Auditor Genera of Indi or 
he year 1979-Union Gov rnmen 
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(Commercial) Part 11-· The Ferti-
lizer Corporation 'of 11 dia Limited 
(Gorakhpur Unit). [Placed in 
Library. See No. LT-226/80]. 

(5) A copy of N otification No. 
G.S.R. 12 (E) (Hindi and English 
versions) published in Gazette of 
India dated the 22nd January, 1980 
together with an explanatory 
memorandum exempting delegates 
to the General Conference of U.N. 
Industrial Development Organi-
sation held in New Delhi from pay-
ment of Forei n Travel Tax, issued 
under section 36 of the Finance Act, 
1979. [Placed in Library. S ee No. 
LT-227/80]. 

(6) A copy each of the following 
Notifications (Hindi and English ver-
sions) und r section 296 of the In-
come Tax Act, 1961:--

(i) The Income-tax Fifth 
Amendmp'nt), Rules, 1979 pub-

, ' lished! in Notification< No. S.D. 
607 (E) in Gazette of India dated 
the 29th October, 1979. 

(ii) Th Income-tax (Seventh 
Amendment) Rules, 1979 publish-
ed in Notification No. S.D. 609 (E) 
in Gazette of India dated the 29h 
October 1979. , 

(iii) The Income-tax (Eighth 
Amendment) Rules, 1979, publish-
e in Notification No. S.O. 641 (E) 
jn Gazett of India dated the 29th 

ovember, 1979. [Placed in Lib-
rary. See No. LT .. 228/80]. 
(7) A copy of the Wealth-tax 

(Second Anlendment) Rules, 1979 
(Hindi and En Ush versions)" pub-
lished in otification No. S.D. 610 (E) 
in Gazette of India dated the 29th 
October, 1979, under sub-section (4)" 
of section 46 of the Wealth-tax Act, 
1957. [Placed in Library. See No. 
LT-229/80] . 

(8 A tl e Gi t-tax 

1958. [Placed in Library. See NO-~ 
L,T-230/80] . 

(9) A copy of the Companies 
(Profits) Surtax (Amendment) 
Rules, 1979 (Hindi and English ver .... 
sions) published in Notification No, 
S.O. 613 (E) in Gaz tte of India 
dated the 29th October, 1979, und r 
sub-section (3) of section 25 of the 
Companies (Profits) Surtax Act, 
1964. [Placed in Library. See NO". 
L ~-232/80]. 

(10) A copy of the interest-tax 
(Amendment) Rules, 1979 (Hindi 
and English versions) published in 
Notification No. S.O. 614(E) in 
Gazette of India dated the 29th 
October, 1979, under sub-section (4)' 
of section 27 of the Interest-tax Act, 
1974. [Placed in Library, See No, 
LT-232/80] 

(11) A copy each of Notification 
No. G.S.R. 21 (E) and 22 (E) pub-
lished in Gazette of India dated the 
29th January, 1980 together with an 
explanatory memorandum regard-
ing withdrawal of exemption from 
import duties in respect of gift con-
si nments for the cyclone effected 
people of Tamil N adu and Andhra 
Pradesh and for the flood e ected 
p ople in various states, under sec'-
tion 159 of the Customs Act, 1962'. 
[Plac~d in Libra,ry. See No. LT-
233/80] . 

REPORT OF NATIONAL POLICE COMMIS-
SION AND ASSESSMENT REPORT HE: DEVE-
LOPMENT OF HINDI AND ITS PROGRESSIVE 

USE. 

SHRr P. VENKATASUBB AH: 
1 beg to lay 0 the Table: 

(1) A copy of the First Report of 
the National PoliCe Commission 
(Hindi and English version). 
[Placed in Library. See No. LT .. 
234/80]. 

(2) A copy of the Annual Ass ss-
ment Repo t (Hindi and English 
versions) for accelerating the pread 
and d velopment 0 Hindi and its 

rogress ve use or VB ious officiai 
urpos s of the Union, for the y ar 

1976-77. [Placed in Library. See 
No. LT .. 235/S0]. 


